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UNION OF INDIA & ORS. 

For the petitioner: Mr.N.L.Pal,counsel. 

For the re spondents: NONE • 

Heard on: 05-01-98. 
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5.N. Mallick,V. C. 

Division Bench in court no.1 is not sitting .o-day. 

Ld.counsel appearing for the ptitioner submits that 

he has been instructed by his client not to proceed with the ¶4 
application. In support, he files a letter written by his 

client dated 26.12.97. The same be kept with the record and 

the Application be dismissed for • non-pro secution. No order 

as to costs. 	 • 

(S. .Mallick) 
Vice -Chai rman. 


